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OA No, 620/96 with Ms Mao. 518,96

28=11-1594 Mr, 3,3,Bpnsd, counsel for the dpplicdnt
Heard,

The le2rned counsel Eor the Applicant

seeks [

[y

mission to wichdraw the oA, Fermission
grainted, The QA iz Jdismissed 28 withdrawn,
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Since the 0% hé&s been diswmisz
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d 2= withdrawn,
the MA for joining togsther Apd for ©iling @
joing @pplicd@tion i 2lsg dismissed and it

stinds Jispozed of 3ccordingly.
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(Ratan Prakash)

Judicial Member Administrative Menber
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